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Proapccts of Increasing agricultural prodnc- 
tk» to Naigonda (Andhra Pradesh)

*835. SHRI K. RAMAKR1SHNA 
REDDY : Will the Minister or AGRI
CULTURE be pleased to state :

(a) whether there are prospects for 
increasing agriculture production in Nal- 
gonda District of Andhra Pradesh;

(b) whether any Central schemes for 
the benefit of small and landless labour are 
formulated to that effect;

(c) if so, the main features thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) and (b). 
Yes, Sir. Full information is however 
being collected from the State Govern* 
ment.

So far as the Central Sector Schemes 
for the development of small and marginal 
fanners and agricultural labourers are con
cerned, there is one S. F. D. A. Project and 
one M. F. A. L. Project in operation in 
the District. These schemes are primarily 
intended to assist the under privileged sec
tions of the fanning community in taking 
td unproved agricultural practices etc., 
which in turn helps in increasing agricultu
ral production.

(c) The main features of the SFDA 
and MFAL Projects in operation in Nal* 
gonda District are given in the statement 
placed on the Table.

Main features of the Projects for the development of small and marginal fanners 
and agricultural labourers in operation in the Naigonda District, Andhra Pradesh.

(i) Date of registration of the 
Agency implementing the 
Project.

(ii) Area of operation

S. F. D. A.

20.11.70

Suxyapft, Hal* 
gonda ARam- 
aanapet Taluks,

M. F. A. L.

The Project was approved by 
the Govt, of India on 7.1.71. 
The tame Agency is imple* 
menting both S. F. D. A. 
and M. F. A. L. Projects.
Naigonda, Ramannapet and , 
Bhongir Taluks,



Written Answers VAISAKHA 25. W94 (SAAA) <90

(iii) No. of Small farmers, mar- 90,000 small
gtnil farmers and agrlcultu- farmers (2.5
ral labourers to be benefited, to 8 acres).

15,000 marginal farmer* 
(upto 2,5 acres) and 3,000 
Agriculturs labourers.

(iv) Minor Irrigation (includes construction of new wells, renovation of existing 
wells, purchase of oil engines ani electric pumpsets etc.

(v) Animal Husbandary (includes dairy units, poultry units, duck rearing units 
and sheep units).

(vi) Small Storage bins.

(vii) Provisions for custom service to participant farmers by ^institutions like the 
Agro-Industnes Corporation etc.

(viii) Programme for assisting rural artisans S. F. D. A. M. F. A. L. 
(training and equipment).

(ix) Rural Works Programme (construction 
of rural roads, earthern bunds, embank
ments for giving employment)

(x) Total Plan provision for the Project.

Rs 5 lakhs 

nil

Rs. 5 lakhs 

Rs. 20 lakhs.

Rs, 160 lakhs Rs. 10Q lakhs

Investment In minor irrigation schemes by 
agriculture refinance corporation

*836. SHRI NARENDRA SINGH : 
Will the Minister of AGRICULTURE be 
pleased to state .

(a) the total investment made during 
the last three years for the minor irrigation 
programme by the Agriculture Rcftance Cor
poration;

(b) the total investment under the 
scheme w Madhya Pradesh and the results

achieved so far; and

(c) the areas of Madhya Pradesh where 
the scheme was started and the unpact of 
the same on the production of agriculture ?

THE MINISTER OF STATE IN THB 
MINISTRY OF AGRICULTURE 
(SHRI ANNASAHBB P. SHINOfi):
(a) Details of minor irrigation schemes sanc
tioned by Agricultural Refinance Corpora* 
tion are as under :—

(Rs. in crores)

Year Number of schemes Total Financial 
sanctioned Assistance

A, R. C.*s 
Commitment

Disbursementa
by A. R .C.

1968-69 71 64.92 58.43 11.54
1969-70 62 48.68 43.81 22.33
1970-71 35 49.41 44.52 23.06
1971-72 125 62.14 16.08 13.83

(Upto'aut
March. 72)

313 225.15 202.15 w ST




